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[T 111/4/379T./389/2023-24]

BUREAU OF INDIAN STANDARDS
(Department of Consumer Affairs)
NOTIFICATION

New Delhi, 21 August, 2023
Ref: HQ-PUB013/1/2020-PUB-BIS (682).—In pursuance of Sub-rule (1) of Rule (15) of the Bureau of

Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Indian standards, particulars of
which are given in the second column of the schedule hereto annexed have been established on the date indicated
against it in third column. The particulars of the standards, if any which are given in the fourth column shall also
remain in force concurrently till they are withdrawn on the date indicated against them in the fifth column.

SCHEDULE
Sl No., Year & Title of the Indian Date of No., Year & Title of the Indian Date of
No. Standards Established Establishment Standards to be withdrawn, if | withdrawal
any
1) ) @) (4) (©)
IS 9746 (Part 1) : 2023 IS 9746 (Part 1) : 1983 17
Equal Cross Body for Oil Hydraulic Specification for Equal Cross
! Couplings — Specification 17 August 2023 Body for Oil Hydraulic Coupling Segtg;gber
Part 1 Made from Forgings Part 1 Made from Forgings



https://eoffice.bis.gov.in/eFile/?x=ay-mcMqzwTimlPeV5wuEL1YRbdD49M5p

[9TT HH—=vE 4] T T TSI © TTLTL0 3

(First Revision)

IS 9757 (Part 1) : 2023 17 August 2023 ) 17
Bulkhead Elbow Body for Oil Speci f!gast)iZJi?f(()I?aétljllIZHeg?jséIbow September
2 Hydraulic Couplings — Specification P 2023

Body for Qil-Hydraulic Couplings

Part 1 Made from Forgings Part 1 Made from Forgings

(First Revision)

3 IS 10453 (Part 2) : 2023 17 August 2023 17

IS 10453 (Part 2) : 1983
Tap;:-r Ma}le Stud Tge Body (StUd Run) Specification for Taper Male Stud September
or Oil Hydraulic Couplings — Tee Body (Stud Run) for Oil 2023
Specification

Hydraulic Couplings
Part 2 Mgde from B ar Stocks Part 2 Made from Bar Stocks
(First Revision)

P. RAJESH, Scientist F & DDG (ITS, PRT & TNM)
[ADVT.-111/4/Exty./389/2023-24]
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